
IN THE CENTRAL ADMINISTRATIVE TRIBUNAL HYDE BAD 	CH F. 

O.A.N0.247 to of 1993r 

Between 	 Dated: 233. 

M.V.Vittal Rao,' 	 ... 	 Applicant 
And 

The chief controller of Defence Accounts (2ensions), 
Uttar pradesh.- 
The Headquarters, Andhra Sub Area, Secunderabad._- 
The Defence personnel Disbursing Officer, Mudfort, S 

Respondents. 

Counsel for the App,licant : Sri. M,Panduranga gao 
counsel for the Respondents : Sri. V.Bhimanna, Addl. ccs 

RABa 

I.* 

cor'I: 
Hon'ble Mr, Justice V.Neeladri Rao, Vice Chai 
Hon'ble Mr. R.Balasubramaflian, Administrative 

The Tribunal made the following order:- 

Admit the O.A, 

post on 27-4-1993 for final hearing at the 

the list and for counter in the meanwhile. 

Until further orders the impugned order dated 

is suspended. 

Deputy Regis 

copy to:- 
The Chief controller of Defence Accounts (pensions 
bad, Uttar pradesh. - 
The Headquarters, Andlira Sub Area, Secunderabad-lO 

3, The Defence personnel Disbursing Officer, Mudfort, 
One copy to Sri. M.Panduranga Rao, advocate, APAT 
Assn. Hyd, 
One copy to Sri. V.Bhimanna, Addl. cGSC, CAT, Hyd. 
One spare copy. 
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TYPED BY 	COMPARED BY 

CHECKED BY 	APPROVED BY 

IN THECE 
	ADMINISTpTE TRIB 

hYflEpAD BENCH AT HYDERABAD 

THE HON'BbE M&.JUSTICE V.NEELADPJ MO 
VICE CHAIj 

AND 

THE HON'BLE NR.R.BALASUBPJJNIJ Iq 
MEMBER (N ) 

THE HON'ELE 
REY : 

TEDg 	3)3/_1993 

0 RDEF/Jti•.j 

R Pt~C7P7/MrjtrMev. 

flAf 7/ 5 
O.A.No. 

I:. 

Admitted and Interim directions 
issued. 

A11otecL 

. 	 Disp\sed of with directions 

Disrnised as Withdrawn 

Disrnisea 

Dismis\sed f or defau1?I?c3  

OrderewRejected 

No C)rd4r as to costs. 
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